FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

DANLA METALIKS PVT LTD OPERATING IN TRADING & IRON ORE CRUSHING
INDUSTRY AT KOLKATA, WEST BENGAL

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with Danla Metaliks Private Limited
PAN & CIN/ LLP No. PAN: AAEFD6128N
CIN: U27100WB2009PTC138888
2. Address of the registered office 5/53 Jagatipota, Krishan Market Road
P.O — Dhalua, Kolkata 700152
3. URL of website NA
4. Details of place where majority of fixed Keonjhar, Orissa
assets are located
5. Installed capacity of main products/ None
services
6. Quantity and value of main products/ NIL
services sold in last financial year
7. Number of employees/ workmen NIL
8. Further details including last available Details can be sought by emailing
financial statements (with schedules) of two | danla.cirp@gmail.com
years, lists of creditors are available at
URL:
9. Eligibility for resolution applicants under Details can be sought by emailing
section 25(2)(h) of the Code is available at | danla.cirp@gmail.com
URL:
10. | Last date for receipt of expression of 25" Nov 2023
interest
11. | Date of issue of provisional list of 05™ Dec 2023
prospective resolution applicants
12. | Last date for submission of objections to 10" Dec 2023
provisional list
13. | Date of issue of final list of prospective 20™ Dec 2023
resolution applicants
14. | Date of issue of information memorandum, | 20 Dec 2023
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans | 19" Jan 2024
16. | Process email id to submit Expression of ghc.cirp@gmail.com

Interest

Aditya Kumar Tibrewal
IBBI/IPA-001/TP-P00743/2017-2018/11249
7C, Kiran Shankar Roy Road, Basement,
Hastings Chamber, Kolkata 700001

For Danla Metaliks Private Limited

Date: 10" Nov 2023

Place: Kolkata
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RBO-I, MALDA" within 7 days from the date of publication of this notice. No brokerage
will be paid by the Bank. State Bank of India reserves the right to accept or reject any
or all the offer without assigning any reason thereof.

DATE:10.11.2023

REGIONAL MANAGER, SBI, RBO-l, MALDA
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//

Name of the corporate debtor
along with PAN & CIN/ LLP No.

FORM G

ITATION FOR EXPRESSION OF INTEREST FOR DANLA METALIKS P

LTD OPERATING IN TRADING & IRON ORE CRUSHING INDUSTRY AT
KOLKATA, WEST BENGAL

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board

of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Danla Metaliks Private Limited
PAN: AAEFD6128N
CIN: U27100WB2009PTC138888

2. |Address of the registered office 5/63 Jagatipota, Krishan Market
Road P.O- Dhalua, Kolkata 700152
3. |URL of website NA
4. |Details of place where majority of fixed | Keonjhar, Orissa
assets are located
5. |Installed capacity of mainproducts/ None
services
6. |Quantity and value of main products/ NIL
services sold in last financial year
7. INumber of employees/ workmen NIL
8. |Further details including last available | Details can be sought by

financial statements (with schedules)
of two years, lists of creditors are
available at URL:

emailing danla.cirp@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

Details can be sought by emailing
danla.cirp@gmail.com

10.

Last date for receipt of expression
of interest

25th Nov 2023

11

Date of issue of provisional list of
prospective resolution applicants

05th Dec 2023

12

Last date for submission of
objections to provisional list

10th Dec 2023

13:

Date of issue of final list of
prospective resolution applicants

20th Dec 2023

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

20th Dec 2023

15.

Last date for submission of
resolution plans

19th Jan 2024

16.

Process email id to submit
Expression of Interest

ghc.cirp@gmail.com

\

ate : 10th November 2023
ce : Kolkata

IBBI/IPA-001/IP-P00743/2017-2018/11249
7C, Kiran Shankar Roy Road, Basement,
Hastings Chamber, Kolkata 700(;?’
For Danla Metaliks Private Limitéd

Aditya Kumar Tibrewal
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